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Mil. DEPUTY-SPEAKEIl: The ques-
tion is: 

''That leave be aranted to introduce 
a Bill further to amend the Canton-
meats Act, 1924." 

The motion WIllS adopted. 
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COMPANIES (AMENDMENT) BILL* 

(Amendment 0/ sections 252, 275 and 
insertion 0/ new lection 255A). 
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MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That leave be &ranted to introduce 
a Bill further to amend the Companies 
Act, 1956." 

The motion WIllS adopted. 
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CONsnnmON (AMENDMENT) 
BD.L-

(Amendment of Imiele 371) 

SHIll P. It. DEO (Kalahandi): I 
move for leave to introduce a Bill fur-
tiler to amend the Constitution of India. 

Mil. DEPUTY -SPEAKER: The ,-
tion is: 

"'Ibat 1_ be aranted to introduce 
a Bill further .to amem1 tile eo.titu-
lion of India." 

The motion WIllS adopt.J. 

SHRl P. L DEO: Sir, I introduce the 
Bill. 

PREVENTION OF FOOD ADDI-
TERA nON (AMENDMENT) BILL.-

(A:--..m.nt 01 ~tion 16) 

SHRI DINFSH CHANDRA 00-
SWAMI (Gauha;t.i): I move fxx' leavw 
to introduce a Bill further to amend the 
Prevention of Food Adulteration Act, 
1954. 

MR. DEPUTY -SPEAKER: The ques-
tion ill: 

'That leave be arantcd .to introduce 
a Bill further to amend the Prevention 
of Food Adulteration Act, 19~4." 

The motion WIllS adopted. 

SHRI DINESH CHANDRA GO-
SWAMI: Sir, I introduce the Bill. 

CONsnnmON (AMENDMENT) 
BnL-

(A",endment of article8 ~8, 59, etc.) 

SHlU ARJUN SETHI (Bhadrak): I' 
move for leave to introduce a Bill fur-
ther to amend the ·COllltitutioD of lodia. 

MR. DEPUTY-SPEAKER: The. que!-
tion is: 

"That leaV2 be arIJIted to intrlldllc:c 
a Bill further .to amelld the Coalltma-
tiOD of India." 

The motton was tldOJlkd. 

SHill ARJUN SETHI: Sir, I introduce 
the Bill. 
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